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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBLWA
38,MG Marg Civil Lines,01d Red Building,Allahabad-21 I{)D
" Regionai Branch, Allahalad

RED / AD

30/01/2617
'I‘(j ’ .
Appellant as per address in table below

Respondent as per address in table below

Final Order No, A/76066-70070/2017-SM{BR] dated 20;{31;?201?'

I amn divected to transmit herewith a certified copy of order passed b\, the Tribwoal under sccimn

~C{I) ol the
Central Excise and Salt Act, 1944, AA - )

Application Appesl Name and Address of Appellant
ER21452010 TMPETUS INFOTECH
(INDIA) PVT. LTD.
- 12-39-40, SECTOR-59, NOIDA,
GIB.NAGAR (UP)
E214622000 TMPETUS INRFOTECH
(INDIA) PVT. LTD.
12-39-40, SECTOR-59, NOIDA,
G.B.NAGAR (U.P.)
’ E21472010 IMPETUS INFOTECH
(INDIA) PVT. LTD.
D-39-40, SECTOR-59, NOIDA,
G.BNAGAR (UP.)
! E214S20I0 IMPETUS INFOTECH
o (INDIA) PVT.LTD.
[2-39-40, SECTOR-39, NOIDA,
G.B.NAGAR (U.P.})
! E/2653/2009 Comumissioner CUSTOMS
Central EXCISE and
SERVICE TAX-Noida
C-36/42..SECTOR 62,
NOIDA,
UTTAR PRADESH
201307

ta



Name and Address of -
Respondent '
-C.C.E. NOIDA

C-56/42, Sector-62, Noida-

201307

Impetus Infotech India Pvt Ltd
-27, Sector-59,,
NOIDA
JUP
-C.C.E. NOIDA
C-56/42, Sector-62, Noida-
201307

-C.C.E. NOIDA
C-56/42, Sector-62, Noida-
201307

-C.C.E. NOIDA
C-56/42, Sector-62, Noida-
201307 -

Hanis and Respondents as per Annexure

{5} / Consultanif{s):

Anil Kumar Tiwari &
Praveen IKumar Tiwari
BRAIMADUTTA
CHAMBERS OF LAW,
111-112, G.C. COMPLEX,
NAYA BANS SECTOR-15,
OPPOSITE NIRULA'S
HOTEL,

NOIDA,

UTTAR 1"’I_{ADESI-I




Ramkrishna Adv
247
MUTTHIGANJ, ALLAJABAD

12 Bar Association, CESTAT, Altahabad
13 Director Publications, Customs, Excise, 1.P. Estate, Dalhi

14 Mis Contax Publications Pvt. Lid., 1512-B, Bhishm Pitamah Marg, New Delhi-3

20 The JCTFAT society, 52, Nagarjuna Hill,Punjagutia Hyderabad.- 500082

21 M/S Knowledge Processing Pyt hd. (taxmanagementindia.com),FF-19, 1st F_loor,(_j_r_o

Ground, Near Karkardooma Court, Dethi-1 10032 :
22CDR. 23 Ofitce Copy /m File




2010-EX[SM]

3O/CEAPPLINQIDA/DY  dated
in-Appeal:. o No107-110-
ed by Commissioner

: -._:"Rcqu_:_uicnts

- dor Revenue
.- for Assessee



CORAM: .
Honbl ¢ M AR :l Chondh 2‘?’.'-5%

Per: Anil Choudhary

- In the present appeal

are as under:-

SE 1 Tri. Appeal No.

01T 26RE 5000

Tii. Appeal Nso.

01 | E/214572010 |

2. 1 E/2146/2000

BT VS VPO TN




;uc,d m STPI

Jdnput services

-enabled: services, “being




which the assessee was legall

registered with the Departmes

- taxable service:but .

credit. The assesse

Similarly insofar as refund of




ndition precedent for
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